JI TEM NO. 101 COURT NO. 3 SECTION |1 A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Crimnal Appeal No(s). 2224/2009

HARI DAS Appel | ant ('s)
VERSUS

STATE OF MAHARASHTRA Respondent ( s)

(with office report)

W TH

SLP(Crl) No. 3249-3250/2011
(with Ofice Report)
Date : 03/06/ 2016 These appeals were called on for hearing today.
CORAM : HON&#39; BLE MR. JUSTI CE PI NAKI CHANDRA GHOSE
HON&#39; BLE MR. JUSTI CE AM TAVA ROY
( VACATI ON BENCH)
For Appellant(s) Dr. (Ms.) Vipin GQupta, Adv.

M. K V. Sreekumar, Adv. (Not Present)
For Respondent (s) M. N shant Ramakantrao Katneshwarkar, Adv.
M. Arpit Rai, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
The mat t er was called out tw ce, but no one appear ed on
behal f of the appel |l ant in SLP(Crl) No. 3249-3250  of 2011.
appears t hat Crl. Appeal No. 2224 of 2009 al so ari ses from
sai d i npugned Judgnment and order, but since no one has appeared
in t he ot her t wo petitions, t he mat t er is adj our ned and be
listed after sunmmer vacation.
(Jayant Kunmar Arora)
Sr. P.A (Sneh Lata Sharm)
Court Master
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